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TC BE PUBLISHED IN THE GAZETTE OF IWDIA EXTRAO#DINARY

EPART X3, SECTION 3, SUB_SECTION (11) DATED '

COVERMHENT OF IMnia

MINISTRY OF FINANCE

DEFARIMENT OF REVENUE
(CENTRAL BOARD CF DIRRCT TAXES ) =
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New D@l)xi, the Q& Th MP”«GVV\AM/ 19

o AT ; . BOTIFICATION
\ : TINCOME.TAR
8,0, (R) « In exercise of the p&wefa conferred by
o~ . clauge (iii) of stb.section (2) of section mection 194K
g ti# of the Income-tax Act, 1961, (43 of 119'61;), the Central
‘ Governrent hereby speclfies the schem;es of _’c‘ne SBI Mutual
Fund and GIC Mutual Fund given in the tz-n,lble below as the
Schemes having regard ke the plan of pxayineﬂt. of income teo
; the unit-holders for the purpose of the said clause,
iﬁ**—\ narnely te | |
TABLE -
E8Y MUTUAL FUNMD -
' (1) Er_%z'g;gnun Monthly Inceme , . .
JL " scheme 1989 ' . = HMinifmum Return assursd and
' ' Post-dated chagques. issued
p,.f‘f\ﬁ,‘ (2) Magnum Regular Income Minimmn Return Agsured,

scheme 1930

(3) Magme Meonthly :Irzcome
Scheme 1991

(4) Magnum Bond Fuand
1994 |

Mingrun Return Assured and

_ Festhdated Cheques issued

' Minime' Return Agsured and

1

Fostedated cheqv.uag lasued.
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CIC MUTUAL PUND

Sl Pescription of
0. the Baoheme
1, GIC SAFE 1991
2. GIC RISE 1991
3, GIC RISE I
. 4, GIC BIG VALUE
N r‘—-\
s
g UNDER SECRETARY
R i

F Mo, 142/41/95.TPL

No, ‘{gwgfz/

Period of
Subscription

6th Feb,, 1991
to i@th March,
isel

6th Feb,, 1991
to 30th March,
1991

1oth Oect,, 1991
to 14th Dec,,
1891

11th Méy, 1922
to 24th June,

1004 |

Date of
redemption
of scheme

30.3.2001

31.3.1999

30.6.1997

( DR, DHEERAJ BHATNAGAR )

TO THE GOVERMMENT OF INDIA
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